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 (10)

 Papers  Laid

 (ii)

 (i)

 (

 A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  Visakhapatnam  Port  Trust
 for  the  year  1995-96

 (Placed  in  Library.  See  No.  LT-1060/96]

 A  copy  of  the  Annual  Administration
 Report  (Hindi  and  English  versions)  of
 the  Cochin  Port  Trust.  for  the  year  1995-
 96.

 A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  Cochin  Port  Trust  for  the
 year  1995-96

 {Placed  in  Library.  See  No.  LT-1061/96]

 (11)  A  copy  each  of  the  following  papers  (Hindi  and
 English  versions)  under  section  5E  of  the  Dock
 Workers  (Regulation  of  Employment)  Act.  1948:

 (a)

 (12)

 (13)  Statement

 (1)

 (ii)

 Annual  Report  of  the  Mormugao  Dock
 Labour  Board.  for  the  year  1995-96.
 together  with  Audited  Accounts.

 Review  by  the  Government  of  the  working
 of  the  Mormugao  Dock  Labour  Board.  for
 the  year  1995-96.

 (Placed  in  Library.  See  No.  LT-1062/96]}
 Annual  Report  of  the  Madras  Dock  Labour
 Board.  for  the  year  1995-96,  together  with
 Audited  Accounts.

 Review  by  the  Government  of  the  working
 of  the  Madras  Dock  Labour  Board.  for  the
 year  1995-96.

 [Placed  in  Library.  See  No.  LT-1063/96]
 Annual  Report  of  the  Visakhapatnam
 Dock  Labour  Board.  for  the  year  1995-
 96.  together  with  Audited  Accounts.

 Review  by  the  Government  of  the  working
 of  the  Visakhapatnam  Dock  Labour  Board
 for  the  year  1995-96

 {Placed  in  Library  See  No.  LT-1064/96]
 A  copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  Navik  Bhavishya
 Nidhi  (Seamen's  Provident  Fund
 Organisation).  Mumbai.  for  the  year  1995-
 96,  alongwith  Audited  Accounts.

 A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  Navik  Bhavishya  Nidhi
 (Seamen's  Provident  Fund  Organisation).
 Mumbai.  for  the  year  1995-96.

 {Placed  in  Library.  See  No.  LT-1065/96]

 (Hindi  and  English  versions)
 explaining  reasons  for  not  laying  the  Annual
 Report  and  Audited  Accounts  of  the  Hooghly
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 Dock  and  Port  Engineers  Limited.  for  the  year
 1995-96  within  the  stipulated  period  of  Nine
 months  after  the  close  of  the  Accounting  year.

 {Placed  in  Library.  See  No.  LT-1066/96]

 Annual  Report  and  Review  by  the  Government  of
 the  Working  of  the  Water  and  Power  Consultancy

 Services  (India)  Ltd.  for  the  year  1995-96  etc.

 THE  MINISTER  OF  WATER  RESOURCES  (SHRI
 JANESHWAR  MISHRA)  :  Sir.  |  beg  to  lay  the  following
 papers  of  the  Table  :

 A  copy  each  of  the  following  papers  (Hindi  and
 English  versions)  under  sub-section  (1)  of  Section  619A
 of  the  Companies  Act.  1956  :

 (०)  ८03  Statement  regarding  Review  by  the
 Government  of  the  working  of  the  Water
 and  Power  Consultancy  Services  (India)
 Limited  for  the  year  1995-96.

 (ii)  Annual  Report  of  the  Water  and  Power
 Consultancy  Services  (India)  Limited  for
 the  year  1995-96.  alongwith  Audited
 Accounts  and  comments  of  the
 Comptroller  and  Auditor  General  thereon.

 {Placed  in  Library.  See  No.  LT-1067/96)
 A  copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  National  Institute
 of  Hydrology,  Roorkee.  for  the  year  1995-
 96,  alongwith  Audited  Accounts.

 (ii)  Statement  (Hindi  and  English  versions)
 regarding  Review  by  the  Government  of
 the  working  of  the  National  Institute  of
 Hydrology.  Roorkee.  for  the  year  1995-
 96.

 [Placed  in  Library,  See  No.  LT-1068/96]
 A  copy  of  the  Annual  Report  (Hindi  and  English

 versions)  of  the  Narmada  Control  Authority,  Indore,  for
 the  year  1995-96.  alongwith  Audited  Accounts.

 [Placed  in  Library,  See  No.  LT-1069/96]

 Annual  Report  and  Review  by  the  Government  of
 the  Working  of  the  Dental  Council  of  India,  New
 Delhi  for  the  year  1994-95  alongwith  statement

 showing  reasons  for  delay  etc.

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF
 HEALTH  AND  FAMILY  WELFARE  (SHAI  SALEEM  IQBAL
 SHERVANI)  :  Sir,  |  beg  to  lay  on  the  Table.

 t1]  (i)  A  copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  Dental  Council
 of  India.  New  Delhi,  for  the  year  1994-95,
 alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  Dental  Council  of  India.
 New  Delhi,  for  the  year  1994-95.


